
1.'7 W,'I'''' AnlWe" VAISAKffA. 27, 1901 (SAKA) Writ/en AIf$wer~ 158' 

1 

2. Bank of Baroda 

3. Dena Bank 

Illegal Mining of Red Sand on Delh i-
Haryan» Border 

710S. SHRI MUKUL WASNIK: Will 
the Minister of STEEL, MINES AND 
COAL be pleased to state: 

(a) whether the reported il!egal mining 
of red sand on both sid~s of the bord~r 
of Delhi and Haryana Stat estill cont ill-
UC5; 

(b) whether illegal mining on a large 
scale on both sides of t he border has 
inflicted enormous losses to the exche-
quer; and 

(c) if so. the steps taken by GoYern-
ment in this rna tter '1 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE) : 
(a), (b) and (c). Instances of illegal 
minig of Red Sand in the Union 
Territory of Delhi have been reported. 
155 cases of illegal mining have been 
detected in the Union Territory of Delhi 
sin'ce 1st Jan., 1983. Penalty to the 
tune of Rs. 31 .. 08, ,,)4S/-has so far 
been imposed in 40 Cases. 

As a step towalds check ina illegal 
minina, mining operations in Delhi wore 
departmontalised by ,Delhi State Indus-
trial Development Corporation witb 
effect from 1uno.. 1983, io Bhatti Miaea 
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1. Baroda 
2. Baroacb 
3. Bulsar 
4. Danga 
s. Kaira 
6. Panchmabal 
7. Surat. 

1. Ahmedabad 
2. Banaskantha 
3. Gandhinagar 

4. Kutch 
s. Mehsana 
6. Sabarkantha. 

area and depaftmcntalisation of mining 
operations is further proposed to be 
ext ended in th e areas of vi llage Dera 
and Aiola. Raids for checking illegal 
mir,ing are also being further intensified. 

Distribution of Coins at R.B.I. Counter 

7106. SHRI SUBHASH YAD:\V : 
PROF: NIRMALA KUMARI 
SHAKTAWAT: 

Will the Mil1i~ter of FINANCE be 
pleased to state: 

(a) the proc.:dure fot' d:stribulion of 
coins of S P, toP, 25P. SOP and 1 rupee 
ar d currency not·, s of small denomin'l-
tions by Reserve Bank of India to public, 
sarafs, Government D~partments, staff 
and for Members of Parlianlent; 

(b) whether there arc complaints of 
bunglirg in distribution system which 
tends to create artificial shortage and 
some people have made it a -profession; 
and 

(c) if so, action Government propose 
to take to regulate the distrib:.ttioil of 
coins to end shorta&e '1 

THB MINISTBR OF STATE IN THE 
MINISTRY OF FINANCB <SHRI 
JANARDIIANA POOJARY): (a) Tho 
distribution of coins and currCIICY Dotes 




